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Silicon, which is now fully owned subsidiary
of Mottur Chemicals and Industrial Corpo-
ration, following message was received on
3rd March 1986 :

“Regular power supply given on
February 28 by Tamil Nadu State
Blectricity Board. Start-up works
proceeding smoothly.”

(c) and () 1tis too early to estimate
cost, as the industrial plant is still to go into
regular production,

Extradition Treaty with U. K.

2518. SHRI V. SOBHANADRESWARE
RAO :
SHRI P. M. SAYEED:

SHRI BHATTAM SRl RAMA
MURTY :

SHRI VIRDHI CHANDER JAIN:
SHR1 ANANTA PRASAD SETHI:
SHRI AMAR ROYPRADHAN :
SHRI R. M. BHOYE:

SHRI AKHTAR HASAN :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government of India have
proposed to the Government of the United
Kingdom the draft of an extradition treaty
“to obtain extradition of terrorists from the
United Kingdom for trial in India for their
acts of terrorism directed against India ;

(b) if s0, the details thereof :

(c) the reaction of U. K. Government
thereto ;

(d) whetheritisa fact that a British
team of legal experts had visited India
receatly to discuss this matter ; and

(¢) if so, the outcome of the discussion
held ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI B. R. BHAGAT) : (a)
Yes, Sir, "
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(b) The Indian draft is a comprehensive
one and incorporates various types of
offences whigh should be made extraditable,

(c) Response of the UK. Government
is awnited.

(d) Yes, Sir.

() The proposal of the U. K. Govern-
ment to extend to India the provisions of the
Suppression of Terrorism Act, 1978, as also
India’s proposal for a comprehensive Extra-~
dition Treaty were discussed. The response
of the U.K. Government s awaited,

Reconstitation and Functions of the aon-
officlal  Advisory Committes for
Swatantrata Sainik Sammag Pension

2519. DR. PHULRENU GUHA
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the Government has re-
constituted a  Non-Official Advisory
Committee for Swatantrata Sainik  Samman
Pension Scheme ; and

{(b) if 80, what are the functions of
Committee ? the

THE MINISTER OF STATE IN TH |
DEPARTMENT OF lNTERNAE

SECURITY (SHRI ARUN NFHRU) :
Yes, Sir. @

(b) The Committee advises the Mini
of .Homa Affairs on important matter:‘g
policy and procedure pertaining to the

implementation of Swatantrata
Samman Pension Scheme, Seinik
Agreement with Control Date Corporation

for Mainframe Computers

2520. SHRI SATYENDRA NARAYAﬁ
SINHA : Wil the PRIME MINISTER be
pleased to state :

(8) whether an agreement has been
arrived at or is under discussion wjth
Control Data Corpo.ation of USA' for
manufacture of mainframe computers in the
country 3





